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Chaudhuri Muhammed Shaffee :
May Iknow whetner tne partics to whom
licences  were issued have produced full
quantities ?

Shri T.T Krishoamachari : I
cannol say, sir.

Ciraidauri Muhammed Shaffee :
May [ <ow e raasoas foe eejeciing the
applications which were not sanctioned ?

_Shri T.T.Krishnamachari: Ap-
plications were invited and pcople were
asked to give us details of the terms on
which they can buy and the people who
¢ ull buy at the lowest price were given :ne
licence.

Shri V. P. Nayar : May I know
whether the Government are aware that the
Imperial Chemical I 1dustries which holds
mH»1poly on the sale of British-made ca-
ustic soda ha- quoted very nzcessive prices
to other importers and at the same time
quoted rock-bortom prices in their offers
to Grvernmzat with the result that apart
from the Imperial Chemical Industries,
no supplier in India has been able to get or
offer B-itish-madle caustic soda ?

Shri T. T. Krishnamachari : It is
quite possible. They have a branch here
they niturally quote lower prices from
their branch.

Shri V. P. Nayar: Db Government
accepl tnal jn toe mallel of tue sale of
British-made tausuc suda I ludia, the
Imperial Cnenical  ladasuies have a
monopoly in Tudis also ?

Shri T.T. Krishnamachari: It
does wot scem likely, We  have given
liceuces 10 16 persuns aud the Imperial
Cacarcdl Laddsues  nappens to be one
maulgst Llc siXween.
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Shri V. P. Nayar : Could I have
Some idea of the percentage of caustic soda
Which is sold in Iuuia and hanaled by the
Imperial Chemical Industiics ?

Shri T.T. Krishnamachari: I ¢o not
know if T can help the hon. Member now,
I can furnish that information if the hon,
:\_‘lemb&r will put down a sepaiate qucs-

ion,

Residential Accommodation

*914. Sardar Igbal Singh (On
behalfof Sardar Akwiyin) : Will the
Minister of Works, Housing and

upply be pleased to stace :

(a) whether it is a fact that some of the
Government servants working for 12 10 15§
years in Delhi have not yet been prcviaed
with Government accommodation ;

(b) ifso, their number ; and
(v) the reasors therefor ?

The Minister of Works, Housing
and Supply (Sardar Swarpn Sirgl ):
(a) Yes, Sir,

(b) About 1,400.

(c) Though Government have put up-
and are continuing to put up large num-
bers of units of accommodation, it has never
been the intention that every single Govern-
ment servant shall be provided with ac-
commodation by Government. I have every
hope, however, that at the rate at  which
building construction is going on both
under the acegis of Government and in
the private sector, within the next few years
most, if not all, of Government secrvants.
will be able to find satisfactory accommo-
dation for themselves.

Sardar Igbal Singh : May 1 krow
whether Governmert will give prefercrce,
in allotments of the new houses which  will
be con tiu ted for Guveinment servant- Lo
those government servants with long years
of servce ?

Sardar Swaran Singh: The recidential
units ~Li"h ace bin . put up fur goveinm.nt
servant obv'ou 'y will be given to thoe
govcinment servents inthe order in which
they are entitled to that accommodaticn.,

Sardar Igbal Singh : May 1 kncw
whether the Government will consider
some financial assistance in view of the fact
that rents arc very high in Delhi ?

Sardar Swaran Singh : Alicady,
most of these Government quarters, par-
ticulaily the lower pay gioup, have an
element of subsidy. At the moment there
is no casc for increasing that quantum of
subsidy.





